
 

ICCL: NATIONAL CONFERENCE ON CYBER LAW & ADMINISTRATION OF CRIMINAL 

JUSTICE SYSTEM @ [March 16, SHOOLINI UNIVERSITY, (H.P.)]:  SUBMIT BY 

FEBRUARY, 23RD.  

 

About School of Law   

School of Law, Shoolini University offers a great learning experience by exposing 

students with wide array of topics. Students get to learn from top legal 

practitioners with focus on analytical and critical thinking. The law school offers 

unique programs which focus on niche areas like IPRs, cyber law, business 

transaction law, health care, environmental laws and dharma and law.  

The School of Law provides a world class infrastructure surrounded by the flora 

and fauna of Himachal Pradesh. A techno-driven research culture, skill 

enhancement programs, field visits, nationalization, qualified teaching staff, 

world acclaimed teaching pedagogies, industry-interface, well designed and 

execute community outreach and extension programs and the like, makes 

School of Law a preferred destination for students.  

The Shoolini School of Law is being mentored by Hon’ble Justice S.S. Thakur, 

Retired Judge of Himachal Pradesh High Court. A pioneer in the field of law 

Prof. Sanjay Sindhu, Director UILS, HPU has agreed to be the academic advisor 

of the conference. 

We cordially invite you to participate in the “1st National Conference”. 

 

About the Conference 

Faculty of Legal Sciences, Shoolini University is organizing one day NATIONAL 

Conference on Cyber Law & Administration of Criminal Justice System on 16th of 

March 2019. 

The technological development has given rise to a cyber-world constituting cyber 

space. Cyber space is witnessing considerable advancement with the rapid 



increase in the information technology. It is always hard to determine or predict 

something in the future in an accurate manner. There is a possibility to 

consolidate the technological advancements in the past. The internet users are 

increasing tremendously every year and at the same time there is also rise in the 

number of people using mobiles and smart phones. However, the challenge 

before a lawmaker is not only to develop appropriate legal regimes enabling 

protection and preservation of cyber security, but also to instill a culture of cyber 

security amongst the net users. 

The renewed focus and emphasis is to set forth effective mandatory provisions 

which would help the protection, preservation and promotion of cyber security 

in use of computers, allied resources and communication devices. 

This Conference will provide an opportunity to bring together the curious and 

inquisitive students to the legal luminaries and professionals who are involved 

in the area of criminal law. The Conference will be an educative event consisting 

of invited talks and panel discussions to galvanize the targeted aware citizens for 

the benefit of the criminal justice system prevailing in the country. 

Call for Papers 

We are looking forward to proposals in the form of abstracts from Indian as well 

as foreigner Academician, Corporate, Bureaucrat, policymakers, journalist, and 

representatives of Government Organizations, civil society/NGOs, Lawyers, 

Research Scholars, and Students. The Abstract should not only address the Key 

issues but also highlight different views and arguments in the current scenario. 

The abstract should expressly include the novelty of the idea that the writer 

wishes to put forth. This should furthermore categorically mention the specific 

outcome of the research paper; however, it should provide the existing literature 

with the practical utility of the author’s recommendations. 

 

 



Sub-Themes 

 Cyber Crimes against women and prevention. 

 White Collar Crimes 

 Laws relating to obscenity & indecent representation of women 

 Criminal justice Technology in 21st century – Crime prevention & policing. 

 Trends & Issues in Crimes & criminal justice    

 Organized Crimes 

 Technology, crime and its changing patterns. 

 Cyber Crimes In India In Consonance With Laws Of Developed Countries 

 Cyber terrorism:- Issues & challenges  

  Hate Speech On Social Media & Its Conviction As per Indian Criminal Law 

 Technology crime related to online games 

 Criminal Psychology and Cyber Crimes. 

 Cyber Laws & IP Issues. 

 Problem of Cyber Pornography & its jurisdiction in India  

 Emerging trends & challenge in Cyber Crimes 

 Social Media & Legal Problems 

Who can participate? 

Indian as well as foreigner Academician, Corporate, Bureaucrat, policymakers, 

journalist, representatives of Government Organizations, civil 

society/NGOs, Lawyers; Research Scholars and Students from various fields, 

allied subjects, and multi-disciplinary fields are invited to contribute to the 

Conference. 

Co-Authorship 

Co-Authorship up to a maximum of two authors is allowed. However registration 

fee will be charged separately. 



How to Participate? 

Authors may send their abstract at mcasol2017@shooliniuniversity.com 

Abstract 

The abstract should not exceed 350 words, and must be accompanied by a cover 

page, stating the following: 

 Sub-Theme 

 Title of the Paper 

 Name of the Author(s) 

 Name of the Institute 

 E-mail Address 

 Postal Address 

 Contact number 

Paper & Submission Rules 

 The soft copy of the final research paper must be submitted in a .doc/.docx 

format to mcasol2017@shooliniuniversity.comwith the subject “Research 

Paper Submission”. 

 A cover letter mentioning the Title of the paper and relevant sub-theme, 

Name of the Author(s), Course, Year Of Study(if applicable), Name of the 

college/University(if applicable), Professional Position (if applicable), with 

Postal Address, Email address, and Contact Number. Apart from the cover 

letter, there should not be any mention of any of the details of the author/s. 

The file name must contain the name of the author(s) along with the name 

of the paper. (“Name of the author”_ “Name of the research paper). 

 Registration Form- All the participants are required to send the scanned copy 

of the registration form. 

 Scanned copy of the payment receipt/Draft 

The soft copies have to be sent at mcasol2017@shooliniuniversity.com  
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 The hard copies of the cover letter, registration form, and the payment receipt 

to be submitted at the time of registration.  

 School of Legal Studies in keeping with the mandate of publishing original 

material, adopts a stringent anti-plagiarism policy. Any paper containing any 

unattributed work is liable to be rejected. 

Formatting Requirements 

 The main text should be in Times New Roman with font size 12 and line 

spacing of 1.5. 

 The footnotes should be in Times New Roman, font size 10 with spacing 1.0 

 One inch margins should be maintained on all four sides. 

 Citation style: bluebook, 20th Edition. 

 The maximum length of the paper shall not exceed 3500 words,(excluding 

the footnotes/end notes/annexure/reports etc.). 

 All the abstract submission are to be made in Microsoft Word (.doc) 

2007/2010. Full paper has to be submitted in pdf. 

Registration Fee 

The registration fee including registration kit, lunch, tea break, etc., excluding 

the accommodation, is as follows: 

Categories   Early Bird Registration 

(Up to 18th-Feb,2019) 

Normal Registration 

Students/scholars  750/- 1,000/- 

Academicians  1,000/- 1,500/- 

Advocates 1,000/- 1,500/- 

 Corporates  1,500/- 2,000/- 

** Accommodation charges Rs. 500/- per day.   



Once the payment has been made, please take a screenshot of the transaction 

and mail it along with the scanned copy of the registration form 

to mcasol2017@shooliniuniversity.com  separate registration needs to be 

done for co-authors. 

 

Payment Details 

The registration fee to be paid by cash or demand draft in favor of Shoolini 

University (ICCL2019) payable at Solan. The fee may be credited into account 

by funds transfer:  

Account Name: - Shoolini University,Solan  

Account Number: - 0433000100728136  

Bank Name: - Punjab National Bank  

IFSC code: - PUNB0043300  

Important Dates 

 Submission of Abstracts by: 23rd February, 2019 

 Notification of selected Abstracts: 25th February, 2019 

 Submission of full papers & Fees by: 28th February, 2019 

 Last date for Registration via E-Mail: 1st March 2019 

 NATIONAL Conference Date: 16th March 2019 

Awards 

There shall be the award for the Best Presentation & Best Paper. The winners 

will be awarded with Trophies, Certificates and the cash prize. 

Publication Policy 

All the submission sent must be original and should not have been published or 

under consideration for publication in any other journal. Plagiarized entries are 

liable to be rejected. There must not be any copyright issues with the paper sent 

for the publication purposes, and if any such issues are later discovered, the 

publisher is not responsible in any regard. 
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The editors reserve the right to delete or edit any article or part thereof whose 

content is found to be offensive, defamatory, out rightly unethical, or if it is 

suggestive of racism, sexual or religious discrimination, illegal or terror activities 

etc. The article is subject to be a rejection if its content is likely to offend the 

religious or political sentiments of the readers. 

Publishers reserves the right to publish the shortlisted papers. The shortlisted 

authors have to sign the copyright agreement with the publisher.  

Venue 

Dr. A.P.J Kalam Hall, Shoolini University, Solan, Himachal Pradesh. 

 
Convener 
Dr. Nandan Sharma 

 

Contact 

Conference Manager: (+91)-8219178229; 9816779935 

Email:  mcasol2017@shooliniuniversity.com 

 
Address:  

School of Law, Faculty of Legal Studies  
Shoolini University of Biotechnology and Management Science  

Solan-Oachghat-Kumarhatti Highway, Bajol, Solan, Himachal Pradesh 173229   
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